Name of the corporate debtor: KH Foges India Private Limited
Date of commencement of CIRP 13-12-2021 (Order received to IRP on 07-01-2022)
List of creditors as on: 29-01-2022

Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons)Regulations, 2016

Sl.  |Category of creditor Summary of Summary of claims Amountof |Amountof |Amountof | Detailsin [Remar
No. claims received admitted contingent |claims not claims Annexure (ks,
No. of Amount |INo. of Amount of claims admitted under if any
claims claims  |claims verification
admitted
1 Secu_red financial creditors belonging to any class of 0 0 0 0 0 0 0 0 NIL
creditors
5 Unsgcured financial creditors belonging to any class of 0 0 0 0 0 0 0 0 NIL
creditors
Secured financial creditors (other than financial
3 [creditors belonging to any class 0 0 1 0 0 0 0 0 NIL
of creditors)
Unsecured financial creditors (other than financial
4 |creditors belonging to any class of 0 0 1 0 0 0 0 0 NIL
creditors)
5 |Operational creditors (Workmen) 0 0 0 0 0 0 0 0 NIL
6 |Operational creditors (Employees) 0 0 0 0 0 0 0 0 NIL
7 |Operational creditors (Government Dues) 0 0 0 0 0 0 0 0 NIL
8 Operational creditors (other than Workmen and 5 47945699 1 40589889 0 7355810 0 0 NIL
Employees and Government Dues)
9 Other cred_ltors, if an_y, (other than financial creditors 0 0 0 0 0 0 0 0 NIL
and operational creditors)
Total 2 47945699 3 40589889 0 7355810 0 0 NIL




Annexure-1

List of creditors as on: 29-01-2022

Name of the corporate debtor: KH Foges India Private Limited
Date of commencement of CIRP 13-12-2021 (Order received to IRP on 07-01-2022)

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in INR)

SI. |Name of Details of claim Details of claim admitted Amount |Amount of | Amount of | Amount of |Remarks
No. |creditor received of any claim not claim |, ifany
contingen| mutual admitted under
Date of |Amount Amount | Nature |Amount [Amount Whether % tclaim | dues, that verifica-
receipt  [claimed of claim | of claim |covered |covered by |related voting may be set- tion
admitted by guarantee |party? share in off
security CoC
interest
NIL NIL NIL 0 0 NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL




Annexure-1l

Name of the corporate debtor: KH Foges India Private Limited
Date of commencement of CIRP 13-12-2021 (Order received to IRP on 07-01-2022)

List of creditors as on: 29-01-2022

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)(Amount in INR)

Sl.  [Name Details of Details of claim admitted Amount [Amount of any | Amount of |Amount of Remarks,
No. |of cre- claim received of conti- | mutual dues, | claim not |claim under if any
ditor  ["pate of [Amount [Amount of [Nature of | Amount |Whether  |% of Voting | ngent | thatmaybe | admitted |verification
receipt |[claimed | claim claim covered [related share in claim set-off
admitted by guar- [party? CoC
antee
NIL NIL NIL 0 0 NIL NIL NIL NIL NIL NIL NIL NIL NIL




Annexure-111

Name of the corporate debtor: KH Foges India Private Limited
Date of commencement of CIRP 13-12-2021 (Order received to IRP on 07-01-2022)

List of creditors as on: 29-01-2022

List of operational creditors (Other than Workmen and Employees and Government Dues)(Amount in INR)

SI.  [Name of cre | Details of claim received Details of claim admitted Amount of | Amount of [ Amount [Amount of [Remarks,
No. |ditor conti- ngent [any mutual | of claim |claim if any
claim dues, that not under
Date of Amount Amount of  [Nature of Amount Amount  (Whether % of may be | admitted |verification
receipt claimed claim claim covered by | covered by |related Voting set-off
admitted security | guar- antee |party? share in
interest CoC
1 [Arvind Pipes |1/21/2022 40589889 40589889| Unsecured NIl NI No 100.0% NII NIL NIL NIL
& Fittings
Industries
Pvt.Ltd
2 [P Manickam |1/21/2022 7355810 0| Unsecured NIl NI No 0.0% NII NIL 7355810 NIL
& Co




